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scribe faces charge

with10-yr jail term

Times News NETWORK

Lucknow: A special court
in the UP capital framed
charges on  Wednesday
against Kerala journalist
Siddique Kappan and six of
his associates in a case
lodged by the Enforcement
Directorate (ED) for al-
leged violation of the Pre-
vention of Money Laun-
dering Act (PMLA).

Lawyer Kuldeep Srivas-
tava, who represented the
ED, told TOI that all seven
accused had been charged
under sections 3 and 4 of
the legislation, which pro-
vide for a maximum jail
term of 10 years and a fine
of up to 25 lakh. The prose-
cution will produce wit-
nesses in the trial from De-
cember17. Apart from Kap-
pan, the ED is investigating
the financial transactions
of some office-bearers and

mem-
bers of
the pro-
scribed

{ Popular
Front of
India
(PFD
and its
student
wing,
the Campus Front of India.
The journalist's alleged ac-
complices are Ateequr
Rehman, Masood Ahmed,
Rauf Shareef, Abdul Raz-
zaq, Ashraf Qadir and Mo-
hammed Alam. According
tothe ED chargesheet, She-
reef allegedly received
%1.36 crore from PFI mem-
bersbased inOmanand Qa-
tar and transferred the
cash to the bank accounts
of four of his fellow ac-
cused. All five bought land
and vehicles with the alleg-
edly ill-gotten money:.

Siddique Kappar—{

Second BSF jawan ina
week crosses over to Pak

Yudhvir.Rana@timesgroup.com

Amritsar: For the second time this month, aBorder Secu-
rity Force (BSF) jawan inadvertently crossed over to Pa-
kistan from Punjab’s Abohar sector. The constable, how-
ever, wasreleased by Pak Rangers after 33 hours following
rounds of flag meetings and high-level diplomatic efforts.
According to sources, BSF constable Amit Prasad of 66
Battalion lost his way in a thick cover of fog while on duty
along the international border in the Abohar sector
around 7.40am on December 7 and was taken into custody
by the Pakistan Rangers. Sources said the jawan was car-
rying one INSAS rifle and ammunition. A BSF team ap-
proached the Pak Rangers and heldflagmeetings, but they
refused to release the BSF constable. Thereafter, back-to-
back meetings were held between the two forces.

.........................................

lier this week.

According to sources with the Air In-

telligence Unit of Bengaluru Customs at Schedule For RFp
KIA, the incident unfolded on Monday S.no Activity Date Time
morning soon after Oman Air flight WY 1 RFP Document Avallabllity
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old man whose trip to the Gulf appeared

suspicious.

TN youth caught with
gold worth Z60L at KIA

Petiee.Peter@timesgroup.com

Bengaluru: A youth from Tamil Nadu
was caught wearing briefs fitted with
gold worth60lakh at Kempegowda Inter-
national Airport (KIA) in Bengaluru ear-

wrafoa wRaET dst, v g #. o2, st A, @31
gty Prare & oy
afr AT Y, Rt Aex, ranfv, fRr-474011

ffrar s ggeT-17/2022-28

99 fsfa

et % 2 AR fyafor et #g fafar AT AT HAS
17/2022-08 B A Siteme fafaar #) Frfarél 1 T ¥ s
sfteme Bt % 2020 mppHC 2367111, ¥ 1 e gt s
20.12.2092 W @t 71 s ¥ | Porevsy Prgr PAFET o O
feaeor Portal : https://www.mptenders.gov.in T 2t o wewdt €|

9.9 AT/ 107595/2022

\
\A

FORM B
PUBLIC ANNOUNCEMENT ‘
(Regulation 12 of the Insoivency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
GPR RESOURCES PRIVATE LIMITED

st Particulars Details
1. | Name of Corporate Debtor GPR Resources Pvt.Ltd
2. | Date of incorporation of Corporate Debtor | 20/09/2013 g
Authority under which the Corporate | Registrar of Companies - Chennai
3. | Debtor is Incorporated / Registered | Tamil Nadu
Corporate Identity Number / Limited Liabilty 13PTC093064
4. | dentification Number of Corporate Deptor | UB0100TN2013
Address of the registered office and No47.W|mRoad.22A&ﬂ§G¢w»dF|m
5. | principal office i any) of Corporate Debor | Desabhandh Plza.
Chennai, TN 600014 IN
Date of closure of Insolvency o
6. Resolution P 29" August 2022
7 Liquidation Commencement Date of 23rd November, 2022 (Order copy
* | Corporate Debtor received in email on 7th December, 2022)
8 Name and Registration Number of the Usha Gayathri Kavi
" | Insolvency Professional acting as Liquidator | IBBUIPA-001/P-P02639/2022-2023/14100

Oid No . 12/1 (New No. 21), Kutchery Road,
ca.ushagayathrik@gmail.com
Old No . 12/1 (New No. 21),

Kutchery Road, Mylapore,
Chennai - 600004

liquidator.gprrpl@gmail.com
1. 23" December 2022
Notice is hereby given that the National Company Law Tribunal, Chennai

Bench has ordered the commencement of liquidation of the GPR Resources
Private Limited on 23.11.2022

The stakeholders of GPR Resources Private Limited are hereby called upon

to submit their claims with proof on or before 23.12.2022, to the liquidator at the
address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means

only. All other creditors may submit the claims with the proof in rson, b t
or by electronic means. ° Pe Yy pos

Submission of false or misleading proof of claims shall attract penalties.
Date: 09.12.2022 Usha Gayathri Kavi

9 Address and e-mail of the Liquidator,
* | as registered with the Board

10 Address and e-mail to be used
*| for correspondence with the liquidator

jury

Last date for submission of claims

Place: Chennai RegnNo : IBBIIPA-001 IP-P02639/2022-2023/14100

Prayagraj Nagar Nigam
1, Sarojini Naidu Marg,

Rt o Pl’ﬂYIgl‘!}-Z‘! 1m1
Uttar Pradesh
E-TENDER NOTICE
NIT No/ENV/2022/

For more details, please visit the website at http://\Nww.etender up.nic.in

Raj Kuma
o c ief Finance &I'Ai::m Officer

‘




Man gttempts seif-im-
Mmolation during BJY, un-
hurt

A man attempted self im

when Rahul Gand
hi's Bharat Jodo Yatra was
passing throngh Rajiv Gandhi
Nagar here on Thursday How
ever. police savedd him hefore
the fire conld lare up

PMLA case: Kerala
scribe faces charge
with 10-yr jail term ||

Trwes News Netwoss

Lucknow: A special court
in the UP capital framed
charges an Wednesday
against Kerala journalist
Siddique Kappan and six
of his associates in a case
lodged by the Enforcement
Directorate (ED) for al-
leged violation of the Pre-
vention of Money Laun-
dering Act(PMLA).
Lawyer Kuldeep Sri.
vastava. who represented
the ED, told TOI that all
seven accused had been
charged under sections 3
and 4 of the legislation,
which provide for a maxi-
mum jail term of 10 years
and a fine of up to 25 lakh.
The prosecution will pro-
duce witnesses in the trial
from December 17.

Apart from Kappan,
the ED is investigating the
financial transactions of
some office-bearers and
members of the pro-
scribed Popular Front of
India (PFT) and its student
wing, the Campus Front of
India.

The journalist's al-
leged accomplices are
Ateequr Rehman, Masood
Ahmed, Rauf Shareef, Ab-
dul Razzaq, Ashraf Qadir
and Mohammed Alam.

According to the ED
chargesheet, Shereef al-
legedly received 71.36

peopie ot (aparat have
blessed the RIP and broke all
the records of vietory ™
Taking a dig at the opposi
tion, the RIP leader said Guj
arat has given an unprees
dented mandate to Narendra
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- FORM B

BLIC ANNOUNCEMENT

(M'?dh'mtymﬂmmomd dation Process) Regulations, 2015)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
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granted bail to Kappan in
the UAPA case, but he re-
mained in jail for his al-
leged involvement in mon-
ey laundering.

In October, a local
Lucknow court rejected
his bail plea.

Notice is hereby given that the National Company Law Tribunal, Chennai

Bench has ordered the commencement of liquidation of the GPR Resources

Private Limited on 23.11.2022

Tha stakeholders of GPR Resources Private Limited are hereby called upon

to submit their claims with proof on or before 23.12.2022, to the liquidator at the

address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means

only. All other creditors may submit the claims with the proof in person, by post

or by electronic means.

Submission of false or misleading proof of claims shall attract penaities.

] Date: 09.12.2022

\Place: Chennal
\

Usha Gayathri Kavi

RegnNo : IBBUIPA-0011P-P02639/2022-2023/14100

gold worth 760L at KIA

Petiee.Peter®timesgroup.com

Bengaluru: A youth from Tamil Nadu was
caught wearing briefs fitted with gold worth
260 lakh at Kempegowda International Air-
port (KIA) in Bengaluru earlier thjs week.

According to sources with the Air Intelli-
gence Unitof Bengaluru CustomsatKIA, the
incident unfolded on Monday morning soon
fter Oman Air flight WY 261 landed from
Muscat, :
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E- TENB,ER NOTICE

M1/1040/2022
E - Tender Is invited for the follo
(SWD/Mech), (As per Tender Condition

ngworkbySupodm;ndngEmbn«

M1/1040/2022

Purchase of 8 Nos of Mechanical Sweepers
of 4 CuM Capacity with Operation and

7 years

Comprehensive Maintenance for a period of | Rs. 11,24,000/-

EMD Amount

Last date and time for submission of Tender 10.01.2023, 3.00 p.m.

Tender opening date and'time 11.01.2023, 3.15 p.m

—

Tender detalls can be downloaded from : http://tntenders.gov.in
/Mech)
DIPR / 8441 / TENDER / 2022 MMMMM(SW‘D/
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FORM B

| PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GPR RESOURCES PRIVATE LIMITED

SiNo. Particulars Details

1. | Name of Corporate Debtor GPR Resources Pvt.Ltd

2. | Date of incorporation of Corporate Debtor | 20/09/2013

*

3 Authoﬁt.y under which the Corporate | Registrar of Companies - Chennai
* | Debtor is Incorporated / Registered | Tamil Nadu

principal office (if any) of Corporate Debtor | Desabhandhu Plaza, Royapettai,
Chennai, TN 600014 IN

Gorporate Identity Number / Limited Liability |
4. | \dentification Number of Corporate Debtor U60100TN2013PTC093064
Address of the registered office and No 47, Whites Road, 22A & 228 Ground Floor,

Date of closure of Insolvency n
6. Resolution Process 29" August 2022

Liquidation Commencement Date of 23rd November, 2022 (Order copy
7. | Corporate Debor received in email on 7th December, 2022)

8 Name and Registration Number of the Usha Gayathri Kavi
“ | Insolvency Professional acting as Liquidator 'IBBI/IPA-001/IP-P02639/2022-2023/14100

| Address and e-mail of the Liquidator, %ﬁh’;gr-efg;éﬁ:a“i’_'h 21), Kutchery Road,

9. - :
as registered with the Board ca.ushagayathrik@gmail.com

, : ' Oid No . 12/1 (New No. 21),
Address and e-mail to be used Kutchery Road, Mylapore,
10.{ for correspondence with the liquidator | Chennai - 600004

' o © | liquidator.gprrpl@gmail.com

11; Last date for submission of claims 23" December 2022

Notice is hereby given that the National Company Law Tribunal, Chennai
Bench has ordered the commencement of liquidation of the GPR Resources
-| Private Limited on 23.11.2022

The stakeholders of GPR Resources Private Limited are hereby called upon
to submit their claims with proof on or before 23.12.2022, to the liquidator at the
address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with the proof in person, by post
or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date: 09.12.2022 Usha Gayathri Kavi |

lace: Chennal

RegnNo : IBBI/IPA-001/1P-P02639/2022-2023/14100,
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